
BHADRA 16, 1886 (SAKA) /.aid on the Table 1z6 

(2) • copy of the Mysore Gov-
ernment Savings Bank (Nomi-
nation) Rules, 1964. published 
in Noti1lcMtion No. G.S.R. 613. 
dated the 18th April, 1964, 
under sub-section (3) of sec-
tion 15 of the Government 
Savings Bank Act. 1873. 

[Placed in Libra"" See No. LT-
2971/64J. 

(3) The Emergency Risks (Fac-
tories) Inmrance (Second 
Amendment) Scheme, 1964. 
published in Notification No. 
5.0. 2190. dated the 27th June. 
1964, under sub-section (7) 
of section 3 of the Emergency 
Risks (Factories) Insurance 
Act, 1962. 

[Placed in Librar\l, S." No. LT-
2972/64J. 

(4) The Emergency Risks (GoodS) 
Insurance (Second Amend-
ment) Scheme. 1964, publi~h
ed in Notification No. &0. 
2191, dated the 27th June, 
1964, under sub-aection (6) of 
sectioD 5 of the Emergency 
Risks (Goods) Insurance Ad. 
1962. 

IPlaced in Library, See No. LT-
2973/64J. 

(5) The Defence of India (Ninth 
Amendment) Rules, 1964, 
published in Noti8catlon No. 
G.S.R. 969, dated the 4th July. 
1964, under aection 41 of the 
Defence of India Act, 1962. 

IPlaced in Library, See No. LT-
2974/64]. 

(6) Noti8cation No. 5.0. 2679, 
dated the 8th August. 1964. 
under sub-section (2) of .ec-
tion 2C of the Insurance Act. 
1938. 

[Pl<Iced in Libra",. SCe No. LT-
2975/64]. 

RICE-Mu.LmC INDUSTRY (REGULArION 
AND LICENSINC) AMENDMENT 

RuLES 

The r ... IIameMuy Secretary to tile 
lWnl8ter ul Food... ApIculture 
(Shrl ShInde): Sir, on behalf of Shri 
D. R. Chavan I beg to re-lay on the 
Table a copy of the Rice-Milling In-
dustry (Regulation and lJcensing) 
Anlendment Rules, 1964, published in 
Notification No. G.S.R. 747, dated the 
16th May, 1964 under sub-section (4) 
of .ectlon 22 of the Rice-Millin, In-
dustry (Regulation) Act, 1958. 

[Placed in Lihrary. See No. LT-
2888/641. 

MErAu.IF&ROUS (SECOND AMENDMENT) 
RJ:oULArIONS; WORKINC JOURNA-
LISTS (CONDmONS OF SERVIC':) I!TC. 
RULES; ANNUAL IblPoaT OF COAL 
MINES RESCUE SrArIONS COMMIT-
TEE; REsoLUTIONS re. BOARD FOR 
CoTTON TEXTILE INDUSTRY AN1I 
REGARDING RKOMMENDATJONB FOR 
IN'I'ERlM W ACI: INCxu:.AB., MADE BV 
C. W. B. FOR LIMI8TONE AND 
DOLOMrrE MINtNO INDUlITRrD AND 
TIll: TEA PLANTATION INDusrev 
AND APPOINTMENT OF W AOE BoARD 
FOR THE CEMENT INDUSTRY 

The Ml ..... 1er 01 Labour ... Em-
plOJlIIeJlt (SIlrI D. 8aa.llft,.11l): Sir, 
on behalf of Shri R. K. Malviya 1 bel 
to lay on the Table a copy each of 
the following papel'1l:-

(1) The Metalliferous (Second 
Amendment) RegulatiON. 
1964, published in NotiftcIUon 
No. G.S.R. 948. dated the 4th 
July, 1964, under Bub-_Uon 
(7) of _tion 59 of the Mines 
Act, 1952. 

[Placed I" Llbrarv. Se~ No. LT-
2978/64). 

(2) The Workinl Journalists 
(Conditions of Service) and 
Miscellaneous Provl.l ..... 
(Amendment) Rul... ItfU 
pubUshed in NotlAcation No. 
G.S.R. Ie? deled the llth 
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